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C.A.No. 116/ALD/2017

Sri Arun Saxena along with Ms. Nalini, Advocates for the petitioner. Sri
Krishina Dev Veyas, Central Govt. Standing Counsel for the ROC,
Kanpur.

A Rejoinder to the report of ROC is filed. The learned CGSC
requests for a spare copy of the Company Petition to be provided. Hence,
the petitioner is instructed to provide the same to learned CGSC.

The matter to be listed on 20" February, 2018.
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